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 अपनी  सीमार्ये हैं  और  वे
 पैसा  नहीं  दे

 पाते  हैं  -  इस  प्रकार  वीजे  को  वेतन

 नहीं  मिलता  है  और  अफसरों  की  मारपीट

 ओर  घेराव होता  है।  मेरा  निवेदन  है  कि

 इस  सारे  मामले  की  जांच  की  जाये  ।

 MR.  SPEAKER:  You  have  made  a
 very  long  statement.  Under  Rule
 377  you  can  make  only  a  brief  state-
 ment.  आप  ने  बहुत  लम्बा  स्टेटमेंट  दे  दिया

 हैं।

 आओ  हकम  चन्द  कछवाय  मैं  अभी

 खत्म  कर  रहा  हूं ।  एल  पी  श्रीवास्तव

 जो  चेयरमेन  हैं,  यह  अभी  गण  हैं  1977  में,

 इनकी  जो  नियुक्ति  हुई  है  उस  7:  वाद  से

 इन्होंने  काफी  गड़बड़ी  वहां  की  है

 इन  के  खिलाफ  सी  बी  आई  एन्यवायरी  कर

 रही  है।  एक कोई  दीक्षित  हैं  हेड  आफिस

 दिल्लो  के  अन्दर,  ये  बहुत  पुराने  कांग्रेस  ये

 मददगार  हैं  ।  पिछले  चुनाव  में  बहुत

 बड़ी  मात्रा  में  पैसा  इकट्ठा  कर  के  इन्होंने

 कांग्रेस  को  दिया।  आज  भी  इंदिरा  गांधी

 जब  दिल्ली  में  होती  हैं  तो  वह  रोज  उन  से

 मिलते  हैं।  उन  की  कपा  से  बच  रहे हैं।

 मेरा  निवेदन है  कि  डन  सारे  तथ्यों की  जांच

 कराई  जाय।  मिलों की  स्थिति  आज  ऐसी

 हो गई  है  कि  वे  कभी  भी  बन्द  हो  सकती  हैं  ।

 अगर  मिलें बन्द  हो  गई  तो  मध्य  प्रदेश  के
 अन्दर  40  हजार  लोग  बेरोजगार  हो  जाएंगे।
 उससे  औद्योगिक  अशांति  भागी  और  फलेगी  ।

 कपडा  मिलों  में  औद्योगिक  अशांति  अगर

 फैलेगी  तो  उससे  मध्य  प्रदेश  के  तमाम  उद्योगों

 के  अन्दर  यह  स्थिति  ददा  होगी  1

 मैंने जो  बातें  आप  से  कही  हैं  उन  को

 आप  मंत्री  महोदय तक  भेजवा  दें।  मंत्री

 महोदय को  मैं  दो  बार  विस्तार में  पत्र  लिख

 चुका  ह  लेकिन्  उन  का  अभी  तक  जवाब  नहीं
 आया  |  एक  पत्र  मिला  था  कि  जांच

 *करवा  रहे  हैं  लेकिन  उस  के  बाद  और  पत्न
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 मैंने  भेजे  हैं,  उन  का  जवाब  नहीं  मिला  है  ।

 मै  चाहता  हं  कि  मैने  कालिंग  अटेंशन  दिया

 है,  उसे  आप  स्वीकार कर  लें  ताकि  मंत्री

 महोदय  और  बातों पर  भी  प्रकाश  डाल
 सके  ।

 (iv)  FORMATION  OF  aA  NEW  RAILWAY
 DIVISION  OF  SOUTHERN  RAILWAY  IN

 KERALA

 HRI  A.  SUNNA  SAHIB  (Pal-
 ghat):  The  Minister  of  Railways
 announced  during  his  Railway  Bud-
 get  speech  that  a  new  division  would
 soon  be  formed  with  Trivandrum  35
 headquarters  jin  the  Southern’  Rail-
 ways.  This  announcement  has  caused
 deep  resentment  among  the  people  of
 all  sections  and  the  employees  of
 Railways  in  the  Olavakkot  Division,
 which  is  at  present  the  only  Division
 in  Kerala.  Olavakkot  Division  has
 been  functioning  effectively  and  eco-
 nomically  during  the  past  21  years,
 forging  unity  among  the  _  people  of
 North  Kerala  and  of  the’  erstwhile
 princely  States  of  Trivandrum  and
 Cochin,

 Now,  firstly,  the  creation  of  Trivan-
 drum  Division  will  break  this  unity
 among  the  people  of  Kerala.  Second-
 ly,  for  the  formation  of  Trivandrum
 Division,  a  large  part  of  the  present
 Olavakkot  Division  has  tg  be  taken
 away,  which  will  inevitably  affect
 greatly  the  economic  functioning  of
 both  Olavakkot  and  Trivandrum
 Divisions.  Thirdly,  there  will  be
 Zreat  dissatisfaction  and  resentment
 among  the  Railway  employees  of  the
 Olavakkot  Division.  Fourthly,  the
 industries  of  North  Kerala  wil]  be
 seriously  affected  as  they  will  be
 made  to  run  to  Trivandrum’  every
 now  and  then.  Fifthly,  the  Railway
 Minister  has  himself  been  apprised
 of  the  problems  arising  out  of  this
 proposal  by  a  delegation  of  eminent
 public  men  and  trade  union  leaders
 of  North  Kerala.  They  have  given
 him  complete  details  of  the  Olavakkot
 Division  how  it  was  originally  form-
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 ed  after  a  great  deal  of  trouble  and
 agitation,  how  it  is  functioning  for
 the  past  two  decades.  etc.

 In  view  of  this,  I  appeal  to  the
 hon.  Minister  of  Railways  to  have  the
 proposal  of  forming  a  new  Division
 in  Trivandrum  but  major  portion  of
 existing  Olavakkot  Division  should
 be  retained  without  which  it  can
 never  become  a  compact,  viable  eco-
 nomic  unit  of  Railways  and  which
 will  consequently  make  it  a_  sick
 unit.

 12.53  hrs.

 RE.  SUPPLY  OF  PARLIAMENTARY
 PAPERS  IN  HINDI

 at  हकम  देव  नारायण  यादव

 (मीरानी)  मेरा  व्यवस्था  का  प्रश्न है

 कि  मेंने  कई  बार  आप  के  सचिवालय को
 पत्र  लिख  कर  दिया है।  मने  यह  निवेदन

 किया  है  कि  हम  लोग  उतने  अंग्रेजी  जानने
 वले  नहीं  हैं,  लेकिन  फिर  भी  मछलियों  ने

 द्वारा  जो  लिखित  उत्तर  हमारे  निवास
 स्थान  पर  भेजे जाने  हैं  वे  अंग्रेजी में  भेज  दिए

 जाते  हैं  और  जो  आप  के  सचिवालय से  भी
 पत्र  जात ेहैं  वे  भी  अंग्रेजो मे  भेज  दिए  जात  है  t

 तो  या  तो  हम  को  सब  हिन्दी में  भेजवाइए

 और  नहीं तो  हमारे  निवास  स्थान पर  एक

 दुभाषिया  रखवा  दीजिए  हहे  अंग्रेजी  की

 हिन्दी बता  दिया  करे  v  दोनों  में  से  कोई

 इन्तजाम कर  दीजिए  ।

 MR.  SPEAKER:  I  shall  see  that
 your  papers  are  sent  in  Hindi.  Such
 of  them  as  want  papers  in’  Hindi,
 should  be  supplied  only  in  Hindi.  I
 am  going  to  direct  the  office  to  that
 effect.

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  Sir,  I  have  given  a
 notice  about  Mr.,Patel  and  Mr,
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 Palkhiwala  that  they  were  directors
 of  a  company....  (Interruptions).

 MR.  SPEAKER;  Everything  is  be-
 ing  considered.  Mr.  Bosu,'  should
 you  have’  two  occasions?—one  for
 my  consideration  and  other....

 SHRI  JYOTIRMOY  BOSU:  You
 suppress  this.  We  will  all  be
 slaughtered,  There  is  writing  on  the
 wall.

 MR.  SPEAKER:  Nobody  will
 Slaughter  you.  And  if  they  slaughter
 you,  there  will  be  lot  of  flesh!

 12.55  hrs.

 MOTION  OF  THANKS  0  THE

 PRESIDENTS  ADDRESS—Contd,

 MR  SPEAKER:  The  House  will  now
 take  up  further  consideration  of  the
 following  motion  moved  ०७४  Shri
 Gauri  Shankar  Rai  and  seconded  by
 Dr.  Sushila  Nayar  on  the  24th
 February,  1978,  namely:—

 “That  an  Address  be  presented
 to  the  President  in  the  following
 terms:—

 ‘That  the  Members  of  Lok  Sabha
 assembled  in  this  Session  are  deeply
 grateful  to  the  President  for  the
 Address  which  he  has  been  pleased
 to  deliver  to  both  Houses  of  Parlia-
 ment  assembled  together  on  the  20th
 February,  1978.’”

 and  further  consideration  of  amend-
 ments  Moved  on  the  27th  February,
 1978.

 Shri  Somnath  Chatterjee  to  continue
 his  speech  on  the  Motion  of  Thanks
 on  the  President’s  Address.

 SHRI  SOMNATH  CHATTERJEE
 (Jadavpur):  Mr,  speaker,  Sir,  yester-
 day  I  wag  referring  to  the  economic
 policy  of  this  Government  and  I  also
 said  that  in  view  of  the’  great  mis-
 eries  heaped  on  a  large  number  of
 people,  on  a  majority  of  people,  in
 the  country,  it  1s  essential  that  neces-


